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95. Mrs. Neeta Saxena, 10AlS6, W.E.A 
Koral Bagh, New Delhi. 

Allotment of Flats to Handloapped 
Persons by DDA 

3527. SHRI KHELAN RAM JANGDE: 
Will the Minister of URBAN DEVELOP-
MENT be pleased to state: 

(a) Whether Delhi Development Au· 
thority allots flats to physically handicapped 
persons; 

b) If so, the number of applications 
received during the last two years, year-wise 
and action taken on each application; 

(c) Whether some applications have 
been rejected by DDA; and 

(d) If so, the applicants, whose cases 
have been rejected during the last two years 
and the reasons thereof? 

THE MINISTER OF STATE IN THE 
MINISTER OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH); (a) Yes, Sir. 

b) The following number of applications 
were received by DDA for allotment of flats:-

1985 1315 

1986 1828 

TOTAL 3143 

All the application were processed and 
allotment has been made in 70 cases. 

(c) Yes, Sir. 

(d) 3075, applications have been re-
jected by OQA during lat two years as they 
were nut covered under the Policy guide .. 

lines for allotment of flats to physicany handi .. 
capped persons. 

Slaughter Houses and Fruit and 
Vegetable Mandls In Capital 

3528. SHRI SYED SHAHABUDDIN: 
Will the Minister of URBAN DEV~LOP
MENT be pleased to state: 

(a) The present location of municipal 
slaughter houses and fruit and vegetable 
mandis in the Union Territory of Delhi; 

(b) Whether there are any proposals for 
shifting them fiom their present locations; 

(c) If so, the particulars 01 the s\aughter 
houses and mandis which are proposed to 
be shifted, the date of original establish-
ment, the particulars of the proposed sites 
and theirdistances from the original site; and 

(d) The facilities proposed to be pro-
vided to the persons likely to be dislocated 
for establishing themselves at the alterna-
tive site? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRt DALBIR SINGH(: (a) to (c) At present 
there is only one Slaughter House at Idgah 
Road, Pahraganj, There is no proposal for Its 
shifting. 

The details of regulated fruit and vega-
table mandis in Delhi are given below:-

(i) New Subzi Mandi, Azadpur. 

ii) New Fruit Market, Serai People 
ThaJa, G.T. Road. 

(iii) Siding for fruits at New Azadpur 
Railway Station. 




